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GENTFLU. ,m\mTSTPu\T:WS. TRIBIN.AL

prec,ipal bench

O.A.N0, 1809/1983

Nev; Delhi this the 3th Day of December, 1993

The Hon'ble Member Sh. B.N, Dhoundiyal,M( A)

The Hon'ble Member Sh.B.S, Hegde, M(J)

Ih. Amar Singh,
3/0 r^ate Sh.Mangal Singh
,yo .^492, Sector-101,New Vij ay Nagar,-
yhaziab,ad(UP)

(None for the applicant)

V/s

1.Union of India,
General. Manager,
Northern Railway, Baroda House,
New Delhi.

2. The C-hief Per son as 1 Officer, ,
Northern .Railvv'ay,New Delhi

3. Senior Personnel Officer,
Northern Railway,
Raj asthan,

4.3h,Ramesh Chsnd,
V/elfare. Labour Inspector
Personnel Branch,
tJorthem Railway HQ,
Baroda House.New Itelhi

(BY advocate 3h, - Raj eslj)

.... ..^plicait^

• • •i Respondents

0 R D £ R (ORAL)

(Hon'ble 3ti, B.N.Dhoundiyal. Member, (a) )

In this 0-^-A Sh.Arnar Singh,Senior Typist

in the Personnel Branch of Northern Railway,Headq-yarter

has challenged the impugned order dated 20-7-1938

passed by ' the General Manager(P)Northern Railway to

read with notice 21.7.1-988.The main avernment made in the
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O.A. is that while working as senior

typist the applicant, respondent no .4 and 26 other

candidates qualified the v/ritten te.st for the post of

lielfare Labour Inspector and also appeared before the

Selection Committee for viva-voce test held on

4/^7-1983. His name is at serial No .2 in the

composite seniority of all the 3 candidatss ^sclarea

successful in the v^itten test. However, the senior

most c i,ndida-i:e did not appear for viva-voce test

and' the applicant . v.-as senior most amongst all the

candidates who qualified the written test and

appe ared for viva voce test. One vacancy was

re se rvc d fo r S, C«c an di'-- ate an d the ug h the app.1 ic ant

ivas.senior to st 3,C, candidate this vacancy v.ent to

respondent No.4, panel of selected candidates was

. (f. notified by the impugned'or ds r dated 20.7.1988. This

i»v

selection has been challenged o.n the following gro^MsS-

2. The claim of the applx ant, who was senior

most has been totally ignored by giving un-daej

nnre asonable, exaggerated and he a^/y weight, to other

junior candidates particularly to respondent No .4 who

'was close to the Chairman of the Selection Committee

iaf
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- as they corae fram the same state. ,Also against tvo 3C/3T

vac.ancies only one candidate was selected. As this was

•ex-cadre post, actual vacancies and anticipated vacancies

for the next tvo year v^^ere not correctly assessed.No

separate int@-rvi6'$;s had been' arranged for the Genl,

candidates and S.G.candidate s. As the applicant was

superseded, it was incumbent upon the respondents to plage

the matter before the authca: ity concerned in accordance with

^ instructions contained in Railway Board letter dated

17.4.1982. • ,

i/ •
3,- The applicant has prayed for the following

reliefsS-

i- Iteclare the selection of_the respondent Noi4 to the
post of Labour ifelfare inspector against the
reserved vacancies as null and void and ^plicant
be declared as selected candidate against tte^
reserved point vAth all consequential benefits,

^ > ii- Direct the respondents to conduct the process of
' viva voce test to the post of Welfare, Labour

Inspector on the basis of fair reasonable and just

principles and strictly in accordance with the
instructions and orders issuad by the Railway Board.

iii- Direct the bfespondents to assess the correct
vacancies of the v^elfare Labour In^.ecto/rs as per
extent orders and v.ork out the number of vacancies
reserved for SG 8. ST.,

4, In the counter filed by the respondents. The following

avernments haxfc been made:-

Sh. inmar Singh, -the applicant, did not perform v^ll in

viva-voce, test v.ihich also assesses professional ability.

: A total of 100 marks are allotted for selection. Out of



y

iOO marks, ' 50 m.arks are for professional ability which

are further d^^vided into tvjo parts -/iz 35 marks for

written test and 15 for interview. Tha genl,candidate

are to qualify for interview by 50 marks in written test

i.e. 21 out of 35 marks vjhereas reserved class candidate

to secure minimum 10 marks £nd in aggregate they have

to 50 marks to be placed on the panel, Sh. rVnar Singh

failed to secure minimum required marks. No separate

interview forSG candidates in a block was arranged but

no injustice was done in any SG candidate wlio spsard

in the intervisw and the selection board included a

member fccom S.C,^ community,

'5. It is clear that the applicant app;-'ared for the •

selection but could not secure the minl-num marks after

req:!ired viva-voce test» He has not able to make ou-t any

case and the application is hereby dismissed. costs.

(B,S. Hegde) _ " (B ,N, Dlx undiy al1 2-|

Me mbe r (J) fvfe mbe r (.-i)


